
r 	A . 
1' 

(A) 	 CAT/i/fl 

HE CENTRAL ADMINISTRATIVE TRIBUNAL 
CUTTACK BENCH, CUTTACK 

	

O.A./1ALR.ANo ............ i............ 	. 199 , 

Cic.Ldc 	 Applicant (s) 
Versus 	- 

....... ... Respondent  (s) 

Sr. N. Date 

.7: 

iF 

1 5.7•( 

Order with Sigiature 

1'po, 

kP 4 

 

 

r ar 

Nobody is present for the petitioner 

when ca lied. E fix it once aga in. 
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2 18 1obody is present when called. It is 

for the second tirre that the petitioner is 

not. present. 1)isrnissed for default. 
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